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Indian publishing industry. However, reme-
dial action is taken to solve the problems of
the Industry, as and when necessary.

Amenities to passengers on delayed or
cancelied flights

144. SHRI KALP NATH RAI: Will the
Minister of CIVIL AVIATION be pleased to
state’

(a) whether the attention ot Govern-
ment has been drawn to the difficulties and
ordeals which passengers face when the
flights for which they book ticke, are inordi-
nately delayed or cancelled;

(b) if so, whether Gevernment propese
to provide proper amenities to passengersin
such circumstances; and

(c) if so, the details of the proposed
arrangements?

THE MINISTER OF ENERGY AND
MINISTER OF CIVIL AVIATION (SHRIARIF
MOHAMMAD KHAN): (a) Government are
aware of the difficulties of the passengers In
case of delayed/cancelled flights.

{b)and (c). Onthe advice of the Govern-
ment, several measures have been taken by
Indian Airlines to provide amentties to pas-
sengers when flights are delayed/cancelled:-

— Provision of providing accurate
information to passengers through
the media and other means.

— Increase in the number of tele-
phones and auto-answering ina-
chines.

— Installation of HF-SSB sets at more
stations to communicate flight in-
formation between stations
promptly.
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— Dissemination of information
through tele-text at Dcihi.

— Providing more Customer Service
Units.

— Provided proper meals and stay at
hotels in case of delays of longer
duration.

— Designating officers tor supervis-
ing at different locations and pro-
viding assistance in the matter of
refunds, taxi vouchers, hotel ac-
commodation, retrival of baggage,
etf:.

Survey for Amravati-Narkhed Railway
Line

145. SHRI SUDAM DESHMUKH: Will
the Minister of RAILWAYS be pleased to
state:

{(a) the expenditure incurred on the
survey for Amravati-Narkhed railway line;

{b) when the survey for this line is ex-
pected tc = : completed and a final decision
taken thereon: and

(c) the details of new surveys underway
or proposed to be undertaken in Maharash-
tra?

THE MINISTER OF RAILWAYS (SHRI
GEORGE FERNANDES): (a) and (b). Sur-
vey for ~r.ravati-Narlthed BG railway line
has been approved for Rs. 7.95 lacs and is
expected to be completed in 1991-82.

{c) In Maharashtra, other survey under-
way is Ahmednagar-Bir-Parli BG railway line.

Railway Line Run by Central Raliway cn
Payment of Royalty Fees
146. SHRI SUDAM DESHMUKH: Wili
the Minister of RAILWAYS be pleased to
state:
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(a) whether Murtijapur-Yavatmal and
Murtijapur-Achalpur narrow-gauge railway
lines on Bhusaval Division are run by Central
Railway for the Central Provinces Railway
Company Ltd., for which royalty fees are
paid to another non-Indian company; and

(b) if so, the name of the said company
and the amounts being paid for the last three
years and the arrangements through which
these payments are made?

THE MINISTER OF RAILWAYS (SHRI
GEORGE FERNANDES): (a) Yes, Sir. These
lines are run by Central Railway in terms of
an agreement of 1916. However, no royalty
fees as such are pad to any non-Indian
company

(b) Does not arise.
Growth Centres
147. SHR| SUDAM DESHMUKH: Will

the Minister of INDUSTRY be pleased to
state:
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(a) whether the location of Growth
Centres proposed to be set up all over the
country forindustrialisation of backward areas
has been finalised;

(b) if so, the places finally approved for
this purpose, State-wise; and

(c) whenthese Growth Centres are likely
to be set up?

THE MINISTER OF INDUSTRY (SHRI
AJIT SINGH): (a) and (b). The governmentin
June, 1988 announced a scheme to set up
100 growth centres in various parts of the
country. it was intended to develop 70growth
centres in various States/Union Territories in
the first phase. The location of 50 growth
centres was also identified as indicated in
the statement below.

{c) The growth centre scheme is pro-
posed to be taken up for implementation
during the 8th Plan Period

STATEMENT
Growth Centres Selected
Name of Growth Centre District
1 2

ANDHRA PRADESH (4)
1. Vizianagaram-Bobbili Vizianagaram
2. Ongole Prakasam
3.  Khammam (Vemscor Mandal) Khammam
4. Hindupur Anantapur

BIHAR (5)
1. Jasoria Aurangabad





